
GOVERNMENT OF INDIA
MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIG DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLTC DISTRIBUTTON

LOK SABHA
STARRED OUESTION NO.247

TO BE ANSWERED ON {51H DECEMBER,aO21

MINOR MILLET RIGE

*247. SHRI KOTIHA PRABHAKAR REDDY:
SHR! Y.S. AVINASH REDDY:

Will the Minister of GONSUMER AFFAIRS, FOOD AND pUBLtC
DlsTRtBUTtoN rFrsifffir errri, urc-< sit{ {r+qfr6. Ffflur d'fi be preased to
state:

(a) whether it is a fact that minor mitlet rice would be procured by
cooperative societies and distributed through the public Distribution
System (PDS) in cities/ towns in each State; and

(b) if so, the details thereof and if not, the reasons therefor?

ANSWER
MINISTER OF GOMMERCE & tilDUSTRy, GoNSUMERAFFAIRS, FOOD &

PUBLIG DISTRIBUTION AND TEXTILES
(sHRr PTYUSH GOYAL)

(a) & (b): A statement is laid on the Table of the House.



STATEMENT REFERRED To lN REPLY TO PARTS (a) & (b) OF THE
STARRED QUESTION NO.247 DUE FOR ANSYUER ON {5.,I2.202{ IN THE
LOK SABHA.

(a) & (b): As per guidelines for allocation, distribution and disposal of

coarse grains, States are allowed to procure coarse grain (Jowar,

Baira, Maize & Ragi etc.) from f,armers at Minimum Support price

(MSP) under centra! pool with the prior approvat of Government of

lndia. The procured quantity has to be distributed under Targeted

Public Distribution,System (TPDS)/Other Welfare Schemes (OWS) in the
I

States/UTs and thle combined atlocation of wheat and rice to the

equivalent quantity of coanBe grains shall stand automatically reduced.

Government Jof lndia permits procurement bf those coanse

grains/millets for which llllSP is declared on the basis of the

recommendations of the Gommission for Agricultural Gosts and Prices

(GACP) to ensure remunetative price of produce to farmerc. Presenfly,

millets like Jowar, Baira and Ragi are covered under MSP. Government

of lndia has not received any piocurement proposal for procurement of

Minor Millet Rice from any State Government.


